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Setting up of a regional    centre for disasten    

mitigation etc. in     Andhra Pradesh 
3373. SHRI TALARI MANOHAR: Will 

the Minister of AGRICULTURE be pleased 
to state: 

(a) whether the Andhra Pradesh 
Government have requested for sett 
ing up of Regional Centre for Disas 
ter Mitigation Equipment Stock Pill 
ing facility for the entire cast coast 
at Hyderabad or any other place in 
the  State;  and 

(lb) if so what is Government's reaction, 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUL-TURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA 
MAKWANA): (a) Yes, Sir. 

(b) There is no such proposal pre 
sently under consideration. 

Declaration of calamity as rare severity  in 
Andhra Pradesh 

3374. SHRI      TALARI  MANOHAR: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that the Andhra 
Pradesh Government requested the Central 
Government to declare the recent natural 
calamity as a rare saverity; and 

(b) if so, whether it has been declared and 
if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION, IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA 
MAKWANA): (a) Yes, Sir. 

(b) No decision has yet been taken on the 
request of the State Govem-ment. 

Non-availability of    certain    facilities to the 
officers of ICAR 

3375- SHRI R.AM AWADESH SINGH: 
Will the Minister of AGRICULTURE be 
pleased to  state: 

(a) whether Government had made any 
assurances to Government employees who 
opted for ICAR some time back in respect of 
medical facilities, telephone at residence and 
allotments of houses on retirement and if so, 
the reasons for not honouring the same; 

(b) whether such action is responsible for 
scientists not contributing their best and for 
the brain drain and lowering Government's 
image in public esteem; and 

(c) whether any representations have been 
received from retired scientists and if so, the 
details thereof and action taken indicating the 
total number of cases involved/affected? 

THE MINISTER, OF STATE IN 
THE DEPARTMENT OF AGRICUL 
TURE AND COOPERATION IN THE 
MINISTRY OF      AGRICULTURE 
(SHRI YOGENDRA MAKWANA): (a) In 
1964 when a decision was taken to convert the 
Secretariat of the Indian Council of 
Agricultural Research into an office wholly 
controlled and financed by the Council, all 
eligible Government employees of the 
Secretariat were asked to give option  for 
service in  the ICAR.     In 


